
HP State Pollution Control Board,
Below BCS, Phase-III, New Shimla

 
No. PCB-OA No. 264/2022-                                     Dated:
To

The Registrar General
Hon’ble National Green Tribunal
Faridkot House, Copernicus Marg, New Delhi-110001
 
Subject: Compliance to Hon’ble NGT’s order dated
11.10.2022, passed in O.A. No. 264/2022 titled as Vir
Singh Rana & Ors. Vs. Ministry of Environment, Forest &
Climate Change & Ors. (ATR of Joint Committee).

Sir,

Please refer to the afore-cited subject matter related to a
complaint apprehending cutting of approx. 150 trees on the land comprised
in Khata no. 121, Khatauni no. 133, Khasra no. 210 situated at Mohal
Rakrial, Mauza Jhaniara, Tehsil and District Hamirpur H.P. for the purpose
of construction of Flats for the Staff of HPSSC wherein, vide order dated
11.10.2022, following directions were passed:-

 
“……6. In the facts and circumstances of the case, we consider it

appropriate to verify the factual position through a committee. Accordingly,
we constitute a Joint Committee comprising of representative of (1) Principal
Secretary, Jal Shakti Vibhag, Government of Himachal Pradesh, (2) Principal
Chief Conservator of Forests (HoFF), Government of Himachal Pradesh, (3)
State PCB and (4) Deputy Commissioner, Hamirpur and direct the same to
meet within two weeks, undertake visits to the site, associate the applicant
and representative of the concerned project proponent, verify the factual
position with respect to the above mentioned aspects and submit its report
within one month by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Supported PDF and not in the form of Image PDF. The
State PCB will be the nodal agency for coordination and compliance.

8. List for further consideration on 30.11.2022…..”.

             In compliance to afore-cited order dated 11.10.2022, the Joint
Committee constituted by the Hon’ble NGT has submitted a Report. The
‘joint inspection report’ of the Committee is annexed as Annexure R-1,
which may kindly be placed on record please.
 (Encl: as above) 
                                                                                                                     

Yours faithfully,
 
 
 
 

Apoorv Devgan, IAS
Member Secretary

HPSPCB, Shimla
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